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CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./61/00374/2021 

 
This the 02nd day of March, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

 
Mohd. Farooq, Age 50 years, S/o Shah Wali, R/o Dewlian A/p Dungi, Tehsil & 
District Rajouri. Pincode: 185131. 

.......................Applicant 
(Advocate: Mr. M.R. Qureshi) 

 

Versus 
 

1. U.T. of J&K through Commissioner/Secretary to Government, Health & 
Medical Education Department, Civil Secretariat, Jammu. Pincode-180001. 
 

2. The Director, Indian System of Medicine, J&K. Pincode: 180001. 
 

3. The Assistant Divisional Medical Officer, Rajouri. Pincode: 185131. 
 

      ...................Respondents 
(Advocate:- Mr. Sudesh Magotra, D.A.G.) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


